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Paymentif exgratia refief of Rs. One lakh, tobe
paidtothe next of kin of each of the deceased
innocent persons. andsupply of three months
diry ration and blankets, mitk powder etc. tothe
fasnilles renderedhomeless intheincidenthave
sanctioned by ths State Government. An as-
ssasment of the damage to property in this
incidenthas besnorderad. Relief as perexisting
rules of the State Government wil be paidon
completion of the assessment.

2. Sustainedpressureis beingmaintained
onthe militants and security measures in the
State have beenfurther stepped upto deal with
effectively, and contain terrorist viclence, in-
cluding the recurrence of such incidents.

LPC Subsidy

7239. SHRISOBHANADRESWARARAO
VADDE: Wit the Minister of PETROLEUM &
NATURAL GASbepleasedto state:

{a)theextent of subsidy ondomesticLPG
atpresent;

{b)whetherthe Govemment areworkingon
subsidy phase-out, and

(c)¥# so, the details of the subsidy phased
outduring the last five years, year-wise?

THEMINISTEROF STATEOF THEMIN-
ISTRYOF PETROLEUMAND NATURAL GAS
(CAPT SATISH KUMAR SHARMA): (a) The
extentof subsidy on domestic LPG for the Year
1982-03is estimatedtebe Rs. 1145 crores.

" (b) and (c) There is no such proposal at
presert.

VAISAKHA9, 1915 (SAKA)
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HenithServices Centers
7240. SHRI SHIVRAJ SINGH
CHAUHAN:
SHRIBIRSINGHMAHATO:
SHRIANNA JOSHI:
KUMARI PUSHPADEVISINGH;
WilitheMnister of HEALTH AND FAMILY
WELFARE beplaasedto state:
(a) the number of primary health Centers,

Sub-Centers and Community Health Centers,
functioning in the country, State/Union Terri-
tory-wise; :

(b} the number of PHC,CHC and Sub-
Centres proposediobe opened duringthe Eighth
Five Yearplan, state/tUnion Territory wise;

{c) the number outofthem openedineach
State/Union during 1992-93; and

(d) the steps taken by the Government to
provide medical facilities to SC/ST and poor
people residing in remote rurai creas?

THEDEPUTY MINISTERINTHEMINIS-
TRY OF HEALTH AND FAMILY WELFARE
(SHRIPABAN SINGHGHATOWARY): {a}to(¢)
Details are giveninthe attached Statements |,
I, andlil. !

(d) Special norms which have been pre-
scribed for setting up Sub-Centers, Primary
Health Centersto provide medical facilities to
scheduied Castes, Scheduled Tribes residing
inremote rural areas are given inthe attached
Statement-iv





